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IN' 'I’HE CENTRAL ADMINISTRAT[VE TRIBUNAL ‘
‘ NEW DELHI :

XOK KRA X RAK CCP No___ 39 of 1992 inO. A.443/89
Parbhati Ram - Shri V. P. Sharma/A. K. BhardwaJ

.

APPLICANT (8) ] ‘COUNSEL .
VERSUS
Ge Moy Nertherni&axlway & Ors.
RESPONDENT (S) ‘ ' - COUNSEL
Date Office Report _ Orders
21.1.1992
Present : Shri A. K. Bhardwaj, Counsel for
£ the petitioner,
YN K
A :*74‘ -

This CCP:is'dismissédkas'withdrawn.

( p.-C. JAIN) ( V. S. MALIMATH )
as MEMBER (A) CH AIRMAN
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